Annexure 5

Name of the corporate debtor: BOMBAY RAYON CLOTHING LIMITED

Date of commencement of CIRP: 24-04-2025

List of creditors as on 24.04.2025 for claims received upto 01.09.2025

List of Operational Creditors (Government Dues)
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1. An amount has been kept under verification pending the submission of additional documents or clarifications.




